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THE MINISTER OF DEFENCE (SHRI 
R. VENKATARAMAN): (a) It is expected 
to be test flown by mid 1984. 

(b) The Pilotless Target Aircraft (PTA) 
is an unmanned flight vehicle which is 
being developed to provide a realistic 
target for the training of the crew operating 
air-to-air and surface-to-air missile systems. 
The flight is controlled from ground through 
radio links. Suitable augmentation is 
provided to make it realistically simulate an 
aircraft target. 

Proposal Submitted by Late Chief Minis ter 
of J & K to Defence Deptt . 

3387. SHRI ABDUL RASHID 
KABULI: Will the Minister of DEFENCE 
be pleased to state : 

(a) whether there was a proposal to the 
affect that many army barracks aDd posts at 
vulnerable places at Batamalu, Batwara and 
at other places in the close vicinity or 
Srinagar and other towns be shifted away in 
order to make wayjor these urgently needed 
sites for State's administratjons own use; 
and 

(b) what action was taken on this 
proposal? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI K.P. 
SINGH DEO): (a) and (b) No specific 
request regarding shifting of Army barracks 
and posts at Batamalu, Batwara and other 
places in the close vicinity of Srinagar was 
received by Defence Department. However, 
the late Chief Minister had written to the 
then Defence Minister in May, 1975 for 
release of Tatoo Ground land which is in 
the close vicinity of Batamalu for the 
proposed transport complex. The then 
Defence Minister had informed the Chief 
Minister of J & K in August, 1975 that 
Defence Ministry would have no objection 
to transfer to the State Government an area 
of 6.274 acres already under their occupation 
in Tatoo Ground and the area of 29.63 
acres to be vacated by the Border Roads 
Organisation subject to the condition that 
the State Government agreed to the per-
manent retention of 36 acres of land by the 
Army at Pandrethan. On a further 
reference from the Chief Secretary, J & K, . 
in Jan., 1982. the Ministry of Defence has 

agreed to release the entire Tatoo 
Ground in lieu of 209 acres of land at 
Damodar Karewa near Srinagar Air Field 
to be provided by the State Government. 
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